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NAME OF THE COMPANY: M/s. Sh. Sundeep Dhir V/s. M/s. Habitare Hotes| & Resorts Pvt.
Ltd. & ors.
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IGN ENT

%?mdu& £ Mie. 237 =% i

MANSUMYER sTANG K Rw,laww [mfg?fﬁ
I~ sl |4

Order

Learned counsel for thr:.- petitioner has addressed part arguments, List
the matter for conclusion’| [the arguments of both parties ¢.i 02 08.2016 at
10.30 a.m.

2. Learned counsels for the parties are requested to file their written
synopsis as well as carry out pagination of the file. Citations relevant to

their pleading, if any, may be filed alongwith.
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